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Hlectric Project in Jammu and Kash-
mir State;

(b) if so, whether the Project re-
port has been flnalised; and

(c) when the work on the Project is
likely to begin?

The Minister of Staie in the Minis-
try of Irrigation and VPswer (Shri
Alagesan): (a) No.

(b) and (c). Do not arise,

Contraband Golg Haul at Bombay

[ Shri Raghunath Singh:
nq1 J Shrl Himatsingka:

7 Shri Eamalmayam Bajaj:

| Shri Mahkeswar Naik:

Wili the Minster of Finance be
pleased to state:

(a) whether it is & fact thar  con-
fraband gold worth 78 lakh: was dis-
covered at Bombay on 11'th Novem-
ber, 1962; and /

(b) it so, the details of it?

Ths  Miuister eof Finavce (Shri
Morarji Desal): (a) On 11th Wovemn-
ber, 1962 g quantity of 36.000 tolas of
ocontraband gold with foreign moark-
ings was recovereg from the sea bed
in Revdanda Creek ntar Bombay by
the officers of the Central Excise Cul-
lectorate, Bombay. At the prevaill
market rate, the gold was valued 2p-
proximately at Rs. 43 lakhs,

ng

(b) On Tth November, 1962 3 quan-
tity of 15,900 toias of coantraband gold
was seized by the Police near Alibagh
in Kclaba Disirict. As it was  sus-
pected that the gold seized by the
Police authorities might be only a
part of a larger censignment of con-
traband gold landed clandestinely in
and around the coastline, further sear-
ches were carried out by a batch of
Central Excise officers and the above-
mentioned seizure was effected on the
11th Nvoember, 1962, Further investi-
gations are in progress,
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RE: CEASE-FIRE ON INDIA-CHINA
BORDER

Shri Hari Vishnu Kamath (Hoshan-
gabad): Before you proceed, Sir, may
I appeal to you to request the Prime
Minister to make a brief statement on
the war situation now, particularly
with reference to that part of the
Chinese Government's announcement
that they would cease fire or would
have ceased fire last midnight, mid-
night of 21st-22nd. . We want to know
whether there is any information
available here in Delhi, in the Exter-
nal Affairs Ministry or not.

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Such information as we have
got is to the effect that there has been
no firing since last night.

Shri Hari Vishnu Kamath: Mid-
night?

Shri Jawahar!al Mehru: There has
been no firing—midnight or before
that.

Shri Hem Baruwa (Gauhati): May I
kinow the exact position where the
Chinese troops are now loecated so far
an NEFA is concerned? Are they at
the Foothills now or have they crossed
Foothills? I woant to know the exact
location of Chinese at present.

Shri Jawaharlal Nebra: I do not
thinlk they are at the Foothills; they
are some way bevond that.

Shri Hem Barua: Theve i3 a place
eal'led Foothills.

Shri Jawaharlal Nehru: [ know.
Fhey are not there.

Mr  Speaker: They have not come
up to that; they are beyond that.

Shri Hari Vishmu Kamath: Sir,
before the House adjourns, will the
House have an opportunity of, if not
discussing, at least expressing itws
views on the Chinese Government’s
note?



39233e: Cease-Fire on AGRAHAYANA 1, 1884 (SAKA) India-China Border 2924

An Hom. Member: They have not
received it.

Shri Harj Vishnu Kamath: They
have received it. If not a discussioa
at least the House should have an
opportunity of expressing its views on
the Chinese note before the House
adjourns.

Mr. Speaker: We will have to find
wout. Let us proceed now. Papers to
be laid on the Table—

Dr. L, M. Singhvi (Jodhpur): Sir,
I rize to a point of order. I want to
draw your attention to the fact that
while on the same subject [ had given
a Calling Attention Notice, perhaps it
has not been admitted—I was not in-
formed—but, all the same, questions
on the very same subject have been
permitted by you. We should know
whether a Calling Attention Notice
can be admitted and, if it cannot be
admitted, whether we can also raise
questions without necessarily, formal-
1y giving any notice.

Mr. Speaker: Yes, that has been the
practice within the last two or three
days, when the recent developments
have been communicated to the House.
Therefore, T thought, if there was
something new to be given to the
House that might be given; there was
nothing else that was intended. The
Prime Minister has said that since last
night there has been no firing. That
is 21l. What ¢lse does he want at this
moment?

st armY (fe=r): womer wRiew,
q...

QeI WEEY ¢ AWET ATgd A

Shri Ranga (Chittoor): I take it
that the Minister of Parliamentary
Affairs is going to meet the leaders of
Groups at 12.30 today to discuss when
this session is to come to a close, it

at all it has to come to a close, whe-
ther it has to be adjourned for a few
days and, if, so, when it is to meel
again etc. In respect of that may ?
make a suggestion here in the full
House? Since anyhow Membersg are
going to be here during Saturday and
Sunday, could we not possibly make
an exception and meet on Saturday so
that in the situation obtaining now, as
my hon. friend, Shri Kamath, has
pointed out, Members of different
parties, including the Congress Party,
could express their views so that
Government might be aware of the
feelings, wishes and reactions of this
House in regard to the so-called cease-
fire offer of the Chinese Government?

Mr. Speaker: Has the Government
any such idea that there may be some
discussion here? There is a demand
that the House might sit on Saturday.

Some hon. Members No, no.

Shri Ranga: That is only if we can-
not meet on Monday.

Some hon. Members rose—

Mr, Speaker: Order, order. Only
one Member at a time; not in this
manner.

ot TR g (ATTTEE)
o 9gRy, war fF oo Groak
FTAG HIET A Fel (6 @TF a7 =fq
AT F 43 ATAMAR A1 A4S AT
T 3 ardm # wEry A
& X Tg a7 o =39 g O gt g
2 af dd AR TERm ¥
T Agar g fF qar ag @z qafea
ARl AT & "I T gy e aEr
ey fF S sErgm ga-faem
FHT AT TEIE AT T § A IEE
N TEA AT @E F I W W
R T g

ot wagTeTE AgE : qAE O
gt gg o= Zaradt argEsr
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[ sz dgw]

Mr. Speaker: Order, order. 1 feel
that this matter can be discussed by
the hon. Members when they are
meeting the Minister of Parliamentary
Affairs. There they can express their
viewpoint on whether we should sit
on Saturday or not, whether we
should sit on Monday and on allied
questions. That would be the proper
forum for that. At that moment they
can urge their views and make sug-
gestions.

ot aEY K aE W wE4T
a4 @ fad Aew ¥ smaw fafae
N Uw A F AT IERT @A
AR AT F7A FT [T AIFT R

79 &1 W y—ou famas 6wk
qETZd AR WA [T T 9T griaw

’

Mr. Speaker: Order, order. He might
resume his seat, He has stated what
he wanted.

st T aW OF d4F F AR
ARATE N ...

Mr. Speaker: There is no need for
repetition. I have understood him.

st Tyt oF miT & faw
R A & W g ar Afd
A o f5d WA aw oW
FAT T ar fv ®w @ Ty
qaiws & faaar gw afFT o =
FHT FEAT AET AT ATAA BT
AT WA § A AT ww @
g ff ag @ wmT @ TwR
7w = A fear 2, w9 oEE |
T of g fE W oA A oArsEar &y
FAAT F §H FAT 9Ogw fE AW A
™ faar 7 avgm am s A= ogn
ag &1 wET wec faar 2 adr
TAR] AFY A9AT  H Avg qeE FY
TARRfaT AT | gafan sfes @z
EAR SN E TR P e 1 VI L E
ME T AZ AT A T AT A
MmT F7 |

Mr. Speaker: Now papers laid on
the Table,

12.09 hrs.
PAPERS LAID ON THE TABLE

LETTER EXCHANGED EETWEEN THE Priva
MINISTER OF INDIA AND PrEMIER CHOU
EN-LAI

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): I beg to lay on the Table &
copy each of the following papersi—

(i) Text of letter dated 4th Nov-
ember, 1962, from Premier



